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THE NATIONAL COMPANY LAW TRIBUNAL, MUIYBA] BENCH - I,
MUMBAI

MA82/2077 &j.4A 230/2018 IN
t"lB 201

CORAIY : SHRI B.S.V. PRAKASH KUN4AR, MEMBER (J)
SHRI RAVIKUN4AR DURAISAIYY, IVIEIVIBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL COMPANY
LAW TRIBUNAL ON 03.O9,2018

NAI4E OF THE PARTIES: SANGEETA VIJAYKUMAR

v/s.

TANVI CONSTRUCTION PVT. LTD. & ANR.

SECTIONS OF THE COMPANIES ACT : SECTIONS 241,-242 OF C,A. 2013

ORDER
19. -242 f4BN 2 1

Both the parties present. List this matter on 05.10.2018 for reporting

settlement.
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RAViKUMAR DURAISAN4Y
Member (Tech n ica l)

B.S.V. PRAKASH KUI.4AR
Member (Judicial)


